FORM A
PUBLIC ANNOUNCEMENT

(Under Regulation 6 of the Insolvency and Bankruptcy Board of India (Insolvency
Resolution Process for Corporate Persons) Regulations, 2016)
FOR THE ATTENTION OF THE CREDITORS OF BGR ENERGY SYSTEMS LIMITED
RELEVANT PARTICULARS

1. [Name of corporate debtor BGR ENERGY SYSTEMS LIMITED
2. | Date of incorporation of corporate debtor |18/02/1985

3. | Authority under which corporate debtor is| ROC Vijayawada
incorporated/registered
4. | Corporate Identity No./Limited Liability L40106AP1985PLC005318
Identification No.of corporate debtor
5. | Address of the registered office and principal |Registered Office: E-4, Pannamgadu Industrial
office (if any) of corporate debtor Estate, Ramapuram Post, Tada Mandalam, Tada,
Tirupati District, Andhra Pradesh, 524401
Corporate office: 443, Anna Salai, Teynampet,
Chennai, Tamil Nadu, 600018

6. |Insolvency commencement date in 17/04/2026 (Order Pronounced on

respect of corporate debtor 17-04-2026 and received on 22-04-2026)

7. | Estimated date of closure of insolvency  [14/10/2026

resolution process

8. [Name and registration number of the in | Mr. Dommeti Surya Rama Krishna Saibaba

solvency professional acting as interim | |BBI/IPA-003/IP-N00165/2018-2019/12106
resolution professional

9. | Address and e-mail of the interim resolution  |Flat No. A-105, Mahindra Ashvita, Hafeejpet
professional, as registered with the Board Road, Near Hi-Tech City MMTS Railway Station,
KPHB Colony, Hyderabad, Telangana, 500085

E Mail: dsrk39@yahoo.com

10.| Address and e-mail to be used for Plot No. 4&5, Flat No 104, Kavuri Supreme
correspondence with the interim Enclave, Kavuri Hills, Madhapur, Hyderabad,
resolution professional Telangana 500033.
Email: bgrcirp222@gmail.com
11.| Last date for submission of claims 06/05/2026

12. | Classes of creditors, if any, under clause (b) of | NA
sub-section (6A) of section 21,ascertained
by the interim resolution professional

13. | Names of Insolvency Professionals identified ~ |NA
to act as Authorised Representative of creditors
in a class (Three names for each class)

14. | Relevant Forms and . https://ibbi.gov.in/en/home/downloads
Details of Authorized Representatives (AR)
are available at:

Notice is hereby given that the National Company Law Tribunal, Amaravati Bench at Mangalagiri,
has ordered the commencement of a corporate insolvency resolution process of BGR ENERGY
SYSTEMS LIMITED on 17/04/2026.

The creditors of BGR ENERGY SYSTEMS LIMITED are hereby called upon to submit their
claims with proof on or before 06/05/2026 to the interim resolution professional at the address
mentioned against entry No. 10.

The financial creditors shall submit their claims with proof by electronic means only. All other
creditors may submit the claims with proofin person, by post or by electronic means.

Submission of false or misleading proofs of claim shall attract penalties.

Dommeti Surya Rama Krishna Saibaba

Date:24-04-2026 Interim Resolution Professional
Place: Hyderabad IBBI /IPA-003/IP-N00165/2018- 2019/12106
AFA Valid 31.12.2026
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CIN : L34102DL1982PLC129877
Registerad Office: Office numbar 1111, 11th Floor, Ashoka Estata,
Plot Number 24, Barakhamba Road, Mew Delhi - 110001
Telephone: +91-11-41095173
Email: investorsfleicharmotors. com, Website: www sichermolors.com

NOTICE TO SHAREHOLDERS

second 100 Days Campaign - "Saksham Niveshak”

Pursuant io the direchves of the Invastor Education and Prolection
Fund Autharity (IEPFA), Eicher Motors Limited (“the Company”) has
launched the Second 100 Days Campaign tiled “Saksham Niveshak”,
effective from April 01, 2026, to July 09, 2026. This campaign has been
initiated specifically to reach out to the shareholders and assist them in
updating their Know your Customer (KYC'), Bank Mandates,
nomination details and contact Information with the Company and o
enable them to claim their unpaid’ unclaimed dividend(s) and prevent
transfer of shares to the IEPFA.

All the shareholders of the Company who have unpaid/ unclaimed
dividend or those who are required (o update their Know Your
Custlomer (KYC') and nomination detalls or have any issues/ queries
relaied to their unpad! uwnclaimed dmidend and shares, are
requestad 1o write 1o the Company’s Registrar and Share Transfer
Agent (RTA’) at MUFG Intime India Private Limited (formerly known
as Link Intime India Private Limiled) at their office at C-101, Embassy
247, LBS Marg, Vikhroli (West), Mumbai-400083 and
E-mail: Investor.helpdeski@in.mpms.mufg.com [(Website:
https:ifin.mpms.mufg.com/) or lo tha Nadal Officer of the Company al
investors@eichermotors.com.
This notice is also being made available on the website of the Company
at www.aichermotors.com and on the wabsites of stock exchanges
i.e. BSE and NSE at www.bseindia.com and www.nseindia.com
raspactively.

For Elcher Motors Limited

¢ = EICHER

EICHER MOTORS LIMITED

CIN : L34102DL1982PLC129877
Registered Office: Office number 1111, 11th Floor, Ashoka Estate,
Plot Number 24, Barakhamba Road, New Delhi - 110001
Telephone: +91-11-41095173
Email: investorsifeicharmotors.com, Website: www.eichermotors.com

SPECIAL WINDOW FOR TRANSFER OF
PHYSICAL SHARES

Pursuant to SEBI Circular HO/38/13M1(2)2026-MIRSD-PODVI
ITH02026 dated January 30, 2026, this public advertisement is issued
1o inform that a Special Window has been made available for a period of
one yaar from Fabruary 05, 2026 o Fabruary 04, 2027 to faciktates the
fransfer and demaleralization of physical shares of the Company
purchased or sold prior 1o Apel 01, 2019, which were either nol lodged
praviously with the Company/ Registrar and Share Transfer Agent (RTA)
for transfar or wara lodgad bul subsaguantly rejected or reiumed.

The sligible shareholders are requesied (o submil the ransfer deesds
and fumish necassary documents, duly complate in all respects, (o the
RTA. After complete verificabon and approval, the transferred Shares
will be issued in demalerialization mode and shall be locked in for one
yvaar from the date of registration of trangfer, n accordance with SEBI
guidelines. The dispuled cases and |IEPF-lransferred sacurities remain
axcluded from this facility.

Contact Details of RTA: MUFG Intime India Private Limited, C-101,
Embassy 247, LBS Marg, Vikhroll (West), Mumbal - 400083, email id
Investor.helpdesk@in.mpms.mulg.com. Sharaholders may also
contact the Company al iInvestors@eichermotors.com lor any furlher
assislance,

For Eicher Motors Limited
= 18

Atul Sharma

Company Secretary &

Date : April 23, 2026

Place : Gurugram, Haryana Compliance Dfficer

~gh Swan Defence and Heavy Industries Limited

[Pursuant to Section 2303} of the Companies Act, 2013 and Rule § and T of
the Companies (Compromises, Arrangements and Amalgamations) Rules, 2016)
BEFORE THE NATIONAL COMPANY LAW TRIBUMAL,
AHMEDABAD BENCH
COMPANY SCHEME APPLICATION NO. 1T OF 2026

in the mater ol ihe Companies Acl, 2003; (18 of 2013)
AND
in the matier of Application under Sections 230 to 232 read with
Sachions 66 and 52 and other apphicable provisions of the Companes
Act, 2013 read with Companies (Compromises, Arrangemants and
Amalgamabons) Rules, 2016

AND

In the mater of Scheme of Amangemsant and Amalgamation between
Trumph Offishore Private Limited ("the Transferor Company™ or
"TOPL") and Swan Delence and Heavy Indusinies Limited ["the
Transinres Company” or "SDHIL") and thair respective Sharmboldens
and Crediiors. under Sections 230 o 232 read with Saction 66 and
Section 52 and other applicable provisions of the Companies Act,
2013 and Rules made thereunder (the “Schema").

Triumph Offshore Privaie Limited v Transferor Company

CIN - UT4999G1201 /PTCO97528

Swan Delence and Heavy industrees Limitbed

(lormerdy known as Reliance Maval and Enginesring Limitad)

mmmm;m&wm

CilN: LEI&-'III:I"_;,ITH?FLHI?B'I'EE ... Transieres Compary /| Compamy
NOTICE AND ADVERTISEMENT OF MEETING OF BEQUITY SHAREHDLDERS OF
SWAN DEFENCE AND HEAVY INDUSTRIES LIMITED

NOTICE = hereby given that by an order daled Apal 13, 2026 and Apel 16, 2026 in
tha above menbioned Company Scheme Application No. 17 of 2028 ["Tribunal
Ovddars™), the Honbis National Company Liw Tribunal, Ahmedabad Bench (" Trilunal™)
has direcied the mesting of Equity Sharehoiders of the Company 1o be hald for he
purpose of considering, and if thowght fit, approving the Scheme of Amangement and
Amalgamation between Trumph Ofishore Privale Limited and Swan Defence and
Heavy Industries Lmited and ther Shareholders and Creditors under
Sactons 230 to 232 read with Secticn 66 and Secton 52 and olher applcable

SEB| apphcable 1o Schemes ol fram tirme to fime

in pursuance of the Tribunal Orders and as directed therein, funher notice is hereby
given that meeting of the Eguity Shareholders of the Company ("Meeiing”) will be
heid on Monday, 25 May, 2026 at 10030 AM. (I15T) va Video Conferencing (VT /
Othar Awdio Visual Means MDAV, n compliance with the operating procedures
miarred to the Minstry of Corporate Alairs "MCAT) Genaral Circular No. 142020
dated Apel 8, 2020, read with the subseguent circulars issued from time D Hme, e
atesi one being General Circular Mo, 0359025 dated Sepiember 22, AR5 [TWCA
Circulars”™) as amendead from time to time and any other dincular sswed by the Minstny
of Corporaie Aflars, Government of India in this regard. as well as the Secretarial
Standard on General Mestings as issusd by the instiute of Company Secretanies of
india,

The Motice together with the Copy of the Schemea, statemant under Sactions 230 and
232 mad with Section 102 and other applhicable provisions of the Act read with Bula
6 of the Companies (Compromises, Arrangemeants and Amalgamations) Rules, 2016
MCAA Rules”) and accompanying documants has been dispaichad through elecironsc
mode on April 23, 2026 1o thoss Shareholders, who have regisiered ther e-rmail
addresses with the Company / Regisirar and Share Transler Agent or with the
Deposiiory Paricipanis ("DPs") as on March 230, 2036 ("Dispaich Cut-off date™). The
same can also be accessed / dowmloaded from the websie of the Company at
weerwy. sl co.indscheme-of-amalgamation. the website of KFin Technologies Limsed
vz hilpgfevoling kinlech.com/, beng the agency appointed by the Company o
provide the remole a-Voling, &-Voling and other lacilities for convemnence of the
Maeting and ihe websile of the Siock Exchanpges iie. BSE Limited [BSET) wiz
wwrw bssindia com and the Mational Sock Exchangs of India Limited [NSET) Wiz
wenhnssndia com. W so desired, any person may obtamn a physical copy of the Motics
and the documants iLe. Scheme and the statement under Sections
230 and 232 read with Saction 102 and other applicable provisions of the Act and
Rule & of the CAA Rules, eic., free of charge. A writien requast in this regard, along
with details of your shareholding in the Compamy, may be addressed to the Compamy
Secretary at sdhimyvesions @ swan.co.in-

Tha Tribunal has also drected that (i) the convening and holding the meating of
Equity Shareholders ol the Transheror Company b0 seek thidr approval bo the Schema
is dispensed with; and (i) the comvening and holding of separale meelings of tha
Secured Creditors and Unsecured Creditors of the Company and the Transferor
Comparmy,. fo sesk their approval o the Scheme are dispensed with for masons ssi
oul in the Ordar.

Equity shamholders of the Company enlitied io allend and vole may vole through
remole e-Yoling facility pror to the meeting or through e-Violing facility as will ba
made avadable at the mestng. Violing in case of body corporate shall be permitisd,
provided the prescribed form [ authorization is filed with Company at
sdhi.investors & Swan.co.in no lkater than 48 (lorty eight) hours before the start of the
aloresaid mesting as required under Fule 10 of the Companes (Compromises,
Amrangemenis and Amalgamations) FAules, 2016

The important dates for e-Voling are provided bebow:

- I the dividends not claimed by the said date, the Company would
Equity Shareholders Meeting i:ﬂ:::nuum :th:zhrtmnihrnfh:hﬁ:ed Addands and shares haid Execution Lodged for Original Security | Eligible to lodge
FORM A Cut-olf dute for remote e-Voling and &-Voling | Monday, May 18, 2026" by the concarned shareholders in favour of the IEPF Authority without any date 1:‘l t‘rlnlhrihllurl- Elnﬂkl’li? inl:hl cl.ll?mnt
. ANMOUNCERENT Commencement of remote e-Voting period | Friday, May 22, 2026, 09:00 am IST] | o . I accond it B Pidkas ar e e transfer deed sl April 2019 available window
arknupicy Board of India (lnsoivency o of ek & Nolley) il Sundiy, Moy 24, 2000, SI0PMET] |- o shores held in playsical fans - Mew dire contificateds) in e of the (it i;i:esn oz f
rans} B s 16 * The Trbunal vide iis order dated Aprl 16, 2026 in Company Application No. Comp. ipinal shar . will be it 4 and transferred in & of the .
FOR THE ATTENTION OF THE CREDITORS OF BGR ENERGY SYSTEMS LIMITED App. 18 of 2026 in C.A (CAA)1 7(AHM)2026 modified the cut-off date from April 15, CHPME Sl iy A SR lodgement)
2026 1o Mary 18, 2026 for determining the sligibiity of sharsholders 1o vols by electronic S MUY 0 CENNEEN B ATy SN S COgaE B
: RELEVANT PARTICULARS sy certificate(s) which stand registered in the name of the shareholderis) o ; Yos t Yes v
1-:mumm BER FNERCY SYTEMBLIMTED Remote e-Voling will not be allowed beyond the aforesaid date and fime and the will be deemed cancelled and non-negotiable gsmrer" 2019 :;tuw;i&ﬂméf;l:a’
Inﬂﬂmﬂmw 184985 remote e-Yoting module will be disabled wpon expiy of the aforesaid penod. For shares held hmw_m{mpﬁm shall inform the PR
i 1 Shareholders may exercise their voles in only one mode Le. either by remole : $ Yas No x
3 Awthcrity under which coporale deblor s ROC Viayawada o-Violing o by 8-Voling a1 the Mesting. Shamsholders who cast their voles by remots Depositories to execute the corporate action and debit the shares hying
& Voting may anend the Mesting but will ot be entiled i cast (heir voles again in the demat account of the shareholder(s) and transfer such shares in No Mo x

incorporalodinegetonesd
4.7 Corporate Identity No /Limiled Liahiy
| Idenllication Mo.of corporale deblor

L40106AP 1985PLCO05318

5 | Address of he regstered ofica and prncipal Registered Office: E-4,
| allica (f any) of corporale deblor
Tirupali Desind, Andhra Pradosh, 524401

Inuhusinial
Estaln, Ramapuram Posl, Tada Mandalam, Tada,

Corporate office: 443 Anna Sals Taynampel,

Mr_ Dommets Surya Rama Krishna Saibaba

8. | Name and rgskaton mevbr o fo
srcy professiona) ackng s rlerm | 1BBPA 003 MO0
solvercy acting 1657018 201512106

L

g | Addvess and e-mel of the mleam resokdon

Flal Mo. A-105, Mahindra Ashwila, Haleegpol

10 Address and o-mad o ba used lor

1. Lasl dae lor submission of claims D026

Plot Mo, 485 Flal No 104, Kaasi Supremo

12 | Classes of creditors, if any, under cdause fb) of | NA

Ondy those shareholders whosa name is recorded in the Regester of Membsers or in
the Regester of Beneficial Cwners maintained by the Deposiones as on the cul-off
date, Le. Monday, May 18, 2026 , will be enfitled (o exercise their voting righls on the
resolution proposed in the Notics and attend the Meesng. Voting rights of an Ecquity
ShareholderBenalicial Owner (in the case ol alecironic sharsholding) will be in
propoion o their shareholding in the paid-up equity share capital of the Compaimy

iﬁmﬂnﬂm-ul[!uﬂ dﬂmh!ﬂrﬂ-dh&h’nﬂuuﬂmwﬂﬂﬂ

WS o0 amakagamation mmlﬁmm.w“mh
hp‘llﬂrﬂlpﬂmﬂh{hﬁnﬂthﬂmﬂiﬂnhﬂ;ﬁmdhm
The Company has appointed the KFin Technologies Limited (KFintech) to provide
tacility lor remole e-Voling and a-Viobing during the mesting, as well as 1o provide tha
facility for paricipating in the meeting through VC/OAVM. In case of any difficulty in

Acopy ol Notice ol the mesting can also be obisined Ires ol change irom the Regisiered

dhiinvestons @ ssan.co n.
The Tribuwnal has appointed Mr. Abhay Ranjan, Advocale, o be the Chairparson of
the Mesting, inchuding for any adiournment(s) thereol. Further, the Tribunal has

OSBI

RFP NOQ. SBI/ACW 2026-27/002 DATED: 15.04.20286
With reference to RFP Mo, SBUACY/2026-27/002 dated 15.04.2026 for
end -to-end management of 60 Small Value Dispensing Machine (SVDM)
under the Opex Model by State Bank of India, corrigendum-1 |s issued and
can be accessed under "Procurement Mews™ section on the Bank’s web
site hittps:fsbhi.bank.inand GeM portal hitps:/figem.qow.in.
The last date and time for bid submissionis07.05.2026 hrﬂ}:DﬂFH
S5d/-
Deputy General Manager
(AC-Implementation & Rellout)

Place: Mumbai
Date: 24.04, 2026

(- k.
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Post Ucchaya, Via-Rajula, Distict Amreli 365 560, Gujarat Foace, Wo racle Cantra, Lurt Marace, Mu -4 ]
o i Webee: M 1, Enat s @ . R T L D
CIN: L35110GN997PLCO33193
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Registered office: “Solar” House, 14, Kachimet, Amravati Road,
Magpur - 440023, Maharashira.
Phone: 0712-6634547 » Fax: 0712-66345T8/79
E-mail: investor.relations@solargroup.com
Website: www solargroup.com
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TATA
TATA CHEMICALS LIMITED

Corporate Identity Number: | 24239MH 1939PLO002E93
Registered Office: Bombay House, 74 Homi Mody Street, Fort, Mumbai - 800 001
Tel. Mo.: #91 77 6665 B7R2

NOTICE
{For the attention of the Equity Shareholders of the Company)

Transfer of Equity Shares of the Company to Investor Education and
Protection Fund ("IEPF") Demat Account

Transfer and Refund) Rules, 2016 (the Rules’), as amended from time to time.

The Act and the Rules, amongst other matters, contain provisions for transfer
of unpaid or unclsimed dividends to IEPF and transfer of shares, in respect of
which dividend remain unpaid or unclaimed for seven consecutive years or
more, 1o the Demat Account of the IEPF Authority, unless there i a specific
order of Court or Tribunal or Statutory Authority restraining any transfer of
such shares and payment of dividend or where such shares are pledged or

hypothecated under the provisions of the Depositories Act, 1996.

Aa prowded under the Rules, the Company has sent mdividual communication
to the concerned shareholders at their registered address whose shares ane
liable to be transferred to IEPF Authority.

The Company has alko uploaded complete details of the concerned
shareholders whose dividends are lying unclaimed for seven consecutive
wmanduhmeshare:ir! dmimtr:mfumiEFF Dmatﬁ:mﬂ on its

M The curu:erned d‘nlelmldasam rEtFjE:tEdtuvenff
the details of the shares hable to be transferred to |EPF Demat Account.
Shareholders may further note that the details of the concerned shareholdens
as uploaded by the Company on its website shall be deemed as adeguate
notice in respect of issue of the new share certificate(s) by the Company /
Corporate Action for the purpose of transfer of shares to IEPF Demat Account
pursuant to the Rules.

Shareholders can claim their unclaimed dividend by writing to the Companmy

J Registrar and Transfer Agent [RTA) of the Company - MUFG Intime India

Private Limited [Formerly known as Link Intime India Private Limited) and

submitting the following:

- For shares held in physical form - Investor Service Request Form ISR - 1,
Form ISR - 2, Form No. SH-13 (Nomination Form) or Form ISR-3 (Opt out
with the supporting documents induding original cancelled cheque
stating the name of account holder. The Investor Service Request Forms

are available at the website of our RTA at hitps://in.mpms.mufg.com/
=¥ Resources =% Downloads - KYC =% Formats for KYC.

- For shares held in demat form - Self- attested copy of the Client Master
List. Payment will be made to the Bank Account registered against the
demat account.

Please note that the last day for daiming the dividends is August 7, 2026

fawour of the IEPF Authority

As per SEBI norms, outstanding payments will be credited directly to the bank
account only if the folio & KYC compliant. A folio will be considered as KYC
compliant on regetration of all details viz. full address with pincode, mobike
no., email id, bank details, valid PAN linked to Aadhaar of all holders in the

Chenra, Tamd Madv, 600018 a5 on the cut-off date. A person who is not an Equity Sharsholder of the Company as| | folio, nomination, etc. The concerned shareholder(s) are further informed transfer-cum-demat route i they will only be ssued in dem aferialised (demat)

linecs | . 472026 (Ordiar P " on the Cut-off Date, should ireat the Nolice for information purpose onily. that all future benefits arsing on such shares would also be transferred to form after fransfer and the same will be subject to a lock-n of one year
: Elmﬂ corparaly doblor — E-ﬂiﬂgLﬂMM EEEMJ Any parson who has acquired the shares and have bacome Equity Shareholders of | | the IEPF Authority. Shareholders who have missed the earlier deadline for re-lodgemaent of transfer
: the Company aler the dispaich of the Nolics of he Mesting by the Company and| | Shat o claim shall Ba e - of | | 2#9ds are once again encouraged to lake advantage of this opportunity by

7. | Estimaled dale of dosuse of insobency | 14/102026 whose names appear in the Register of Members or Register of Baneficial Owners p - ’ furnishing the necessary documents to the Company’s Registrar and Share

unclaimed dividend amount and equity shares transferred to the IEPF
Authority pursuant to the said Rules.
Shareholder(s) may note that in the event of transfer of their undaimed

dividends and shares to the |[EPF Demat Accownt (including all benefits
accruing on shares, if any), the concerned shareholders can daim the same by

| prolessional, 2 rgesterod wilh be Boad | Road, Near Hi-Tech City MMTS Rallway Station,| | attending the mesting through VC/ADAVM or accessing the faciity for remote e-Voling | | submitting required documents to the Company for obtaining an Entitlement Regd. Office & Faclory Sefenium Tower - B, Plot No 31 & 32,
' KPHE Colony, Hyderabad, Telangana, 500085 and e-Voling during the meeting, member(s) may contact M. Mohammed Shanoor, | | Letter and thereafter making an online application in the prescribed Vadadala, Phase - 1|, Savh, Financial District, Nanakramguda
E Mail: derk39@yaboo com Dpuly Manager of KFintech or at rosard e @ kiindech com e-Form IEPF-5 available on the website of Ministry of Corporate Affairs at Vadodara, Gu|arat Serlingampally, Hyderabad - 500032

| comespondance with the inkenm Enclave, Kawuri Madhaper, Hydershad, | | Office of the Company on all working days, between 09:00 A M. (IST) 1o 05:00 PM. _ x . Telephone - 02667-251354 /1251516
| resolion professonal mmmm (IST) up o the date of the meeting. Allematively, 2 request for obtaining an electronic| | In case the shareholders have any queries or require any assistance Email : cs@@dicabs.com Email : einward.ris@kfintech.com
Ermad bgrcirp222igmail com soft copy of the Notice may be made by writing an e-mail to the Company at| | on thE ﬂltll‘-'d matter, they may raise a query [ service request at Website - www.dicabs.com Wabsite - www kfintach.com

Eun'lpa'rf‘s ltI.l.il I.IHE lntrrnln:i: Pmrill:! Ll'rl.ma-f.lI Uﬂl Tata Chemicals
Limited, C-101, 1* Floor, 247 Park, Lal Bahadur Shastri Marg, Vikhroli ‘West,

MNotice for Transter of Equity Shares of the Company to

Investor Education and Protection Fund (IEPF) Authority

The notice is hereby given to the shareholders of the Compaony that
pursuant to Section 124(6) of the Companies Act, 2013 read with rule
& of the Investor Education and Protection Fund [Accounting, Audit,
Tronster and Refund) Rules, 2014, the shares in respect of which
dividend has not bean paid or claimed for seven consecutive years or
maore have to be transferred in the name of Investor Education and
Protection Fund (IEPF) Authority.

Adhering to the various reguirements sel out in the rules, the
Company has communicoted individually the concerned shoreholders
whaose shares are liable to be transferred to IEPF Authority during the
financiol year 2025-2 6 for toking appropriate action.

Further, in terms of Rule & (3) of the Investor Education and Protection
Fund Authority [Accounting, Audit, Transfer and Refund) Rules, 2014,
the statement containing full details of shareholders ond shares due
for transfer to IEPF Authority is mode availoble of our website
woww solargroup.com for information and necessory oclion by the
shareholders,

In case the Company does not receive any communication from the
concerned shareholder(s) by July 24, 2028, the Company shall, with a
view 1o complying with the requirements set out in the Rules, fransfer
the demaleriolised shores 1o IEPF Autharity by woy of Corporote

Frer Sd/- provisions of the Eﬂmr;;lm Act, 2013 {'[::ilf.i and F:B::-ﬂ'ﬂ!'ﬂﬂ' I'l'ﬂ-ﬁ"?:z Gz ) e S Action by the due date os per procedure stipulated in the Rules. The
Date : April 23. 2026 Company Secretary & under the SEBI Master Carcular bearing no. SEBVHOYCFDVPOD-2/PICIRA2023M0 provisions of Sechon 124{6) of the Companies Act, 2013 [the Act’) resd with Au::gi:: es ot have ony cose o ysico res Trons
Place : Gurugram, Haryana Compliance Officer dated June 20. 2023, as amended lrom lime 1o time or any other Circulars issued by | | the investor Education and Protection Fund Authority (Accounting, Audit, '

Shareholders may note that, both the unclaimed dividend and the
shares fransferred to |EPF Autharity including oll benefits accruing on
such shares, if any, can be cloimed back by them from IEPF Authority
after following the procedure prescribed under the Rules.
In cose the shareholders have any queries on the subject matter and
Rules, they may contact to Mrs. Khushboo Pasari, Company Secretary
& Compliance Officer of Solar Industries Indio Limited ot
Tel: 0712-6634567 & E-mail id: investerrelotions@selargrovp.com
or contact our Ragistrar and Tronsfer Agents M/s. MUFG Intime
India Private Limited., € 101, 247 Park, L.B.5. Marg,
Vikhroli (West), Mumbai - 400083, Tel Mo.: [022] 49184000, e-mail:
mit.helpdesk@in. mpms. mufg.com
By arder of the Board of Directors
Sd/-
Khushboo Pasari

Place: Nagpur

\Dote: 23/04/2026 ~ Company Secretary & Compliance Officer

DIAMOND POWER
INFRASTRUCTURE LIMITED

Regd. Office : Phasa Il, Village : Vadadala, Taluka : Saval, Vadodara - 391520

Email ID : csi@dicabs.com || Website - www.dicabs.com
Phone : 02667- 251354/ 251516 Il CIN :L31300GJ1992PLCO18198

SPECIAL WINDOW FOR RE-LODGEMENT OF

TRANSFER REQUESTS OF PHYSICAL SHARES

Securities and Exchange Board of India ("SEBI") had discontinued transfar of
physical sharas from 1350 April 2019 However, 3 special window was opened by
SEBI Irom Tih July 2025 (o Gth January 2026, for re-lodgament of physical shane
ransfar requests orginally submitted bafore 18t April 2019 but returned due 1o
deficiencies in documentation. In order to faciitale the Investors, the SEBI vide
its Circular No. HO38M1 3/11(2)2026-MIRSD-POD/AT50:2026 dated J0th January
2026 has decided o open another special window for one year from
Sth Fabruary 2026 to 4th February 2027. While lodging request
under special window for transfer of physical shares, one of the mandatory
requirements is submission of original share certificate which is as follows :

DICABS

Further, the following cases will not be considered under this window :

= Cases involving dispules between transferor and transfaree

= Sacurities which have baen iransferred (o Invesior Education and Protaction
Fund (IEPF)

NOTE : All shares re-lodged during this period will be processed through the

Transfer Agent ("RTA")- KFIN Technologies Limited and in case of any
clarification, concemead shareholders can gel in touch with the Company and
RTA, al any of the addrasses given below:

Diamond Power Infrastructura Limitad | KFIN Technalogias Limited

India - 3891520 Telangana, India

Toll Free No: 1800 3094 001

Update of KYC and conversion of physical shares into dematerialised form:
Shareholders holding shares in physical form are encouraged to update their

| sub-sechion {BA) of seclion 21, ascarained appoinied Mr. Mubassir Jalees Khan, Advocate, (o be the Scrutinirer for the Mesting, H _ : : KYC details and converl their physical shares into dematerialised (electronic
Mumbai 400 083, Tel.: +91 B1081 18484, Fax: +91 27 G656 B4, Website: 7 !
| by the intenim resoiulion professional ﬁmhmmm"ﬂ ﬂﬂﬂﬂlﬂ sl b i gl Ehetialien of fhe Htiﬁ-f[;l-lﬂﬂﬂh-ﬂl:nm = form. Holding shares in dematerialised form offers multiple benefits and
8. | Mesams of noshvmy Piohubmis Weniind /A e 9 ' eliminates the risks associated with the physical share certificates
byt i Authored Reprisertai of oredion, Comparny at the Meeting. will b subpct to the subsequent sancton of the Tribunal For Tata Chemicals Limited .
| in a class (Three rames o sach class) Iﬂmh:mrmmh.mwmdwuﬂ-m sd/- For, Diamond Power Infrastructure J;LTI:IIH
4. | Relevant Forms and hitps b gor svanhome downicesds skl Jeraz E. Mahernosh Dik
| Detais of Authonzed Representatives Accordingly, the Equity Sharsholders of the Company are requested io atiend the ; 2 zha Eharln'la
| | o avadablo at " meeting as per the above-mentioned mode, date and fime. In case the quorum for Fhm::-ﬂ?lmzﬁ mlmmm] Place : Ahmedabad  Company Secretary & Compliance Officer
It:ﬂ;a Company ribunal, Amaravel the mesting is nol present at the commancement ol the meetng, the mesting shall Date: April 23, Date ' 23-04-2026 ACS : 56317
fo ﬂmn'mi: mmmﬁm be adjoumed for 30 minuies, iherealer, the Equity Shareholders of the Company
E‘I'ETI':ELIITTED::\IHIHEHE prasant shall be deemed o constitule the quonum. The result of the voting of mesiing

will b2 anmounced by the Chairperson of the mesting in wniting within 2 (o) working
days from the condlusion of the meeting upon recespt of the Sorutinizer’s repont and
the same would be displayed on the website of the Company at
woaw sddhi co in‘scheme-ol-amalgamation and on the website of KFintech at
huttpes i ewoting ifintech, comy within 2 (iwo) days from conclusion of the meating.

The cradilors of BGR ENERGY SYSTEMS LIMITED are honeby called b submil Ther
claims with n‘mfmuhﬁmm I the inkerim resclulion pruiuﬂdlmaﬁm
mienlioned agains entry Mo, 10

nammm-mr-m-nm alocironc moans only. All olher
credilors may submil the daims with prool in person, by post or by elecionic means.

Submizson of fakse or misleading prools of dam shall altract penalies.

Dated: 23+ April, 2026 Mr. Abhay Ranjan (Advocats)
Deab: 24-04-2026 Inlnrim Rosclulion Prolossional
Place: Hyderabad IBEI IPA-DOGAP-MNOO1ES2018- 201912106
AFA Vol 31.12 2006 BEFORE THE NATIONAL COMPANY LAW BEFORE THE NATIONAL COMPANY LAW
TRIBUNAL, BENCH - ll, CHENNAI TRIBUNAL, BENCH - Il, CHENNAI
CENTURY ENKA LIMITED
Lo o B CP (CAA) / 26 (CHE) 2026 CP (CAA) / 26 (CHE) 2026
Repd. (Mfice: Plol MNo. 72 & T2-A, MIDC, Bhosari, Pune 411 026, IN IN
Tel Nou: 020-661 27304 = Website: www ceniuryvenka.com * Emall: celinvesioria aditvabirla.com CA {CM} f 76 [EHE} 2025 CA {EM} f 76 {CHE} 2025

In the matter of Section 230 to 232 of the Companies Act, 2013 ;

YASHOMATI HOSPITALS PRIVATE LIMITED

[CIN : UBS110TNZO0TPTC17B36T)

TVH Beliciaa Tower- ||, 7° Floor, MRC Nagar, 1" Lane,
MRC Nagar, Raja Annamalai Puram, Chennai- 600 028.

In the matter of Section 230 to 232 of the Companies Act, 2013 ;

SRIKAUVERY MEDICAL CARE (INDIA) LIMITED
[CIN : UB5110TN1997TPLCO39491)
TVH Beliciaa Tower- I, T° Floor, MRC Nagar, 1" Lane,
MRC Nagar, Raja Annamalai Puram, Chennai- 600028,
... Non - Petitioner / Transferee Company

NOTICE OF PETITION
A Petition under Sections 230 to 232 of the Companies Act, 2013 and other applicable

NOTICE TO SHAREHOLDERS

Second 100 days Campaign - “Saksham Niveshak” - 1* April, 2026 to 9° July, 2026
Up-dation of KYC & related details and claim of unpaid/unclaimed dividends

Invesior Education and Protection Fund Authority (“IEPFA"), re-launched the second 100 days Campaign - “5Saksham
Niveshak" from 17 April, 2026 to 9" July, 2026. Pursuant to initiative, Shareholders who have unpaid/unclaimed
dividend{s) or whose KYC details, (viz. PAN, nomination details, postal address, mobile number, email, bank account
details and specimen signature), have not been updated till date are requested to update their details by submitting the
below mentioned documents to claim their dividend.

... Petitioner / Transferor Company

NOTICE OF PETITION
A Petition under Sections 230 to 232 of the Companies Act, 2013 and other applicable

Type of Holding Documents to be submitted provisions of the Companies Act, 2013 for the Scheme of Amalgamation between Yashomati provisions of the Companies Act, 2013 for the Scheme of Amalgamation between Yashomati
. Hospitals Private Limited (“Petitioner Company™ / “Transferor Company™) and Sri Kauvery Hospitals Private Limited (“Petitioner Company™ / “Transferor Company”) and Sri Kauvery

Shares held in physical Form ISR-1 with seff-attested KYC documents / Form ISR-2 with banker's attestation of

form e g signature along with original cancelled cheque having printed name or self-attested bank Medical Care (India) Limited (“Non-Petitioner® / *Transferee Company™) under Seclions Medical Care (India) Limited (*Non-Petitioner” / *Transferee Company”™) under Sections

230 - 232 of the Act (“Scheme”) was presented by the Pefitioner Company on March 24, 2026,
and the sald Company Petition is flxed for hearing before Chennai Bench - Il of National
Company Law Tribunal on June 3, 2026. Any person desirous of supporting or opposing
the sald Petition should send to the Petitioner's Advocate, notice of his Intention, signed
by him or his advocate, with his name and address, so as to reach the Petitioner's Advocate
not later than two days before the date fixed for the hearing of the Petition. Where he seeks
to oppose the Petition, the grounds of opposition or a copy of his affidavit shall be furnished
with such notice. A copy of the Petition will be fumished by the undersigned to any person
requiring the same on payment of the prescribed charges for the same.

8d/-
M/s. Cyril Amarchand Mangadas

230 - 232 of the Act (“Scheme”) was presented by the Petitioner Company on March 24, 2026,
and the said Company Petition Is fixed for hearing before Chennal Bench - Il of National
Company Law Tribunal on June 3, 2026, Any person desirous of supporting or opposing
the sald Petition should send to the Petitioner's Advocate, notice of his intention, signed
by him or his advocate, with his name and address, so0 as to reach the Petitioner's Advocate
not later than two days before the date fixed for the hearing of the Petition. Where he seeks
to oppose the Petition, the grounds of opposition or a copy of his affidavit shall be fumished
with such notice. A copy of the Petition will be furnished by the undersigned to any person
requiring the same on payment of the prescribed charges for the same.

g/ -
My s, Cyril Amarchand Mangadas

passhook/statement / Form SH-13 for adding nominee or Form ISR-3 to opt out of
nomination. (The KYC forms can be downloaded from the RTA or the Company’s websites)

Update KYC details with your Depository Participant

Dividend on shares is only payable in electronic mode, direct credit in shareholder's bank account. Hence, shareholders
are requested to update their KYC. Physical copies of KYC documents to be submitted to RTA, MUFG intime India Private
Limited, C-101, Embassy 247, L.B.S. Mang, Vikhroli (West), Mumbai - 400083, Tel: 8108116767 or send the solt copies
of digitally signed documents (first holder must sign in case of joint holding) throwgh registered e-mail id to
investor helpdesk@in mpms.mufg.com / celinvestor2adityabirka.com or submit online request via RTA SWAYLM
portal: https://web.in.mpms.mufg.com/helpdesk/service_raquest.htmi. If you nead any assistance or have any doubt,
you may reach to above e-mail ids/landiing number,

Shares held in Demat form

For CENTURY ENKA LIMITED nﬁdr"’lﬂﬂ-‘m:“f:' “;E F:“”‘;“‘:; ':d‘;'"mﬂlgﬂ"‘f ' Ff‘;’__lﬂﬂﬂtﬂ:mfm t:ﬁmf:lﬁraglﬂmﬂ:ﬂw
. - oor, Awfis, Prestige Palladium Bayan. DO, 3 ga Palladium Bayan.
FIHI‘:‘E. F'fl.l.ﬂE _ Rahul Dubey Place : Chennai No. 43/1 (Door Nos. 129 to 140). Place : Chennai No. 43/1 (Door Nos. 129 to 140).
Date: April 24, 2026 Vice President-Legal & Company Secretary Date : 24" Apil, 2026 Greams Road, Egmore, Chennal - 600 006, Date : 24" April, 2026 Greams Road, Egmore, Chennai - 600 006,
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MUNICIPAL CORPORATION, KAKINADA
REQUEST FOR PROPOSAL - OFFLINE TENDER
R.O.C. N0.3014/2026/E2 Dated: 23-04-2026

Kakinada Municipal Corporation is inviting Tenders from
interest reputed firms/ origanizations/ agencies for 04 works.

1. Construction, Operation and Maintenance of Modern Bus Shelters and Stage Poles
at various locations in Kakinada Municipal Corporation (KMC) on Public Private
Partnership (PPP) basis for a period of 3 years and extendable up to 9 years.

2. Development of a Pickle ball Sporting Facility on Municipal vacant Land
(0.15 Cents) at RR Nagar, Kakinada under Design, Build, Finance,
Operate and Transfer (DBFOT) mode in Kakinada Municipal Corporation.

3. Development, Operation and Maintenance of Green Cafe at designated
location in the Boat Club Park through Public-Private Partnership (PPP)
Mode in Kakinada Municipal Corporation.

4. Operation, maintenance and management of Vending Zone beside Anna Canteen
Near Vivekananda Park in Kakinada for a period of Three Years on Lease Agreement.
are invited for tenders from the interested Agencies and herewith the file is put up for
approval and permission to publish in any Sate Edition of English and Telugu Newspaper.

The interested agencies who is having financial capability and technical competency to
perform this assignment may offer their bid and the details and the Request for Proposal

Documents at the office of Kakinada Municipal Corporation by paying Rs. 10,000/- for

each work respectively which is Non-refundable in the form of DD drawn in favour of the

Commissioner, Municipal Corporation at any Nationalized Bank payable at Kakinada.

S.No Description Date & Time

1 [RFP Issue Start Date & Time : | From 11.00 A.M. 27-04-2026

RFP Issue End Date & Time : [4.00 P.M. 13-05-2026

2
3 |RFP document receiving Closing Date & Time |: | 4.00 P.M. 14-05-2026
4 |Opening of Technical Bids Date & Time |:[5.00 P.M. 15-05-2026

Any other details contact SE, O/o. Kakinada Municipal Corporation in working hours.
Contact Mobile No: 9849906516; kmcengineeringsection@gmail.com

Sdr- sri. N.V.V.SATYANARAYANA

Commissioner (FAC), Municipal Corporation, Kakinada
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